RAJYA SABHA [1 August, 2005]

SHRI T.R. ZELIANG: Mr. Chairman Sir, as we alil know, due to lack of
hostei and boarding facilities in many private and Government schools or
colleges, many tribal students from the rural areas drop out and do not
pursue further studies. Hence, this area needs to be addressed by the
Government and speical attention given. While going through the
Government's reply, it is found that the amount sanctioned for this
programme is Rs. two million. However, | would like to know from the hon.
Minister whether the amount sanctioned for this programme has been
utilized and the programme implemented on the ground. If not, what are
the mechanisms to ensure the same.

SHRI P.R. KYNDIAH: Sir, it has been rightly said that it is important to
have hostels in the country and that it will also lessen the problem of drop-
outs. But the question here relates to Nagaland and | have already given
my reply. So-far as my Ministry is concerned, we are having a Centraily-
sponsored scheme, which is on a 50:50 basis—50% from the Central
Grvernment side and 50% from the State Government. We are setting up
-.ostels everywhere in the country™But in so far as Nagaland is concerned,
we have received a letter from the Chief Minister of Nagaland regarding the
setting up of hostels for Scheduled Tribes in Nagaland itself and also in
Delhi. Also there will be Hostels for Scheduled Tribes are working girls.
But | would like to inform the hon. Member on this score that currently, we
have also received a demand for establishing hostels in Delhi for students
coming from the North-East and, on this, we are proceeding in a very
proactive manner.

SHRI T.R. ZELIANG: Sir, my suppiementary question is this. In the
Common Minimum Programme of the UPA Government, it is clearly
mentioned that the North-Eastern States would be given special assistance
to upgrade and expand infrastructure deveiopment; and | feel that education
is one area, which needs to be addressed properly. If you compare the
sanctioned amount for the year 2003-04 with the amount sanctioned in
the year 2004-05, there is no increase in the allocation of funds to the
North-Eastern States, not only Nagaland. | would like to know whether
hon. Minister himself is satisfied with the allocation of such a meagre
amount for the North-Eastern Region during the current financial year? If
not, what measures has been taken up to increase the allocation to develop
these areas?
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MR. CHAIRMAN: Next Question.

Funds for hostels in Nagaland

*112. SHRI T.R. ZELIANG: Will the Minister of TRIBAL AFFAIRS be
pleased to state the details of the funds allocated and released for
construction of hostels for boys and giris belonging to the SCs, STs, Tribals
and other weaker sections of the society during the last three years in
Nagaland, year-wise?

THE MINISTER OF TRIBAL AFFAIRS (SHRI P.R. KYNDIAH): A
Statement is laid on the Table of the House.

Statement

The Ministry of Tribal Affairs has been making State-wise allocation for
the construction of hostel for Boys & Girls since 2003-04. These are notional
allocations but the releases are base on the proposals received from the
State Governments. It is a centrally sponsored scheme with 50-50 share.
The Ministry of Social Justice & Empowerment, who are also implementing
similar schemes for SCs and OBCs do not make State-wise allocations.
The details of funds allocated/released during the last three years to
Nagaland are given below:

(Rs. in lakhs)
SINo. Year Grant released Grant for ST Grant released for
for SC Hostels Hostels Hostels for OBCs
Allocated Released
2002-03 Nil —_ 65.00 Nit
2003-04 300.486 329 150.00 Nil
2004-05 Nil 329 151.00 Nit
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SHRI P.R. KYNDIAH: Mr Chairman, Sir, on this, we have no problems
with funds. So far as the guestion of having an initiative from the State
Government is concerned, this is a Centrally-sponsored scheme on the
basis of 50:50. But, at the same time, we are also pursuing a very important
project which is known as Eklavya Residential Schools which are an in-
built component of the hostels. So, today, we have three schemes which
have been sanctioned by the Ministry of Tribal Affairs. One is, Ekalavya
Model Residential Schools. The construction cost at Rs. 2.5 crores and
running expenses at Rs. 30 lakhs per annum, maximum is provided per
school including hostel charges. This is a very good scheme and some
States have taken steps for this. Secondly, we have Ashram schools.
Again, this is a 50:50 basis scheme. Thirdly, we have the scheme under
the Grants-in-Aid to voluntary organisations. Under this, running cost is
provided to NGOs to operate hostels at Rs. 7.56 lakh per annum for 100
students.

SHRI T.R. ZELIANG: There is no increase in the allocation of
funds....(Interruptions.)....

MR. CHAIRMAN: Please take your seat. Shri Ram Narayan Sahu.
..(Interruptions.)....
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SHRI P.R. KYNDIAH: What is the question. ..(Interruptior:s.)..
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SHRIVAYALAR RAVI. Sir, | have a supplementary. It is very important.
MR. CHAIRMAN: Which question?

SHRI VAYALAR RAVI: It is related io Tribal schools in Nagaland. My
question is very simple, Sir. It has been given the grant release for the
construction of hostels. | would like to know to what extent have we utilised
it, and how many hostels have been constructed? This is one. Secondly,
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the State Government is finding it difficult to make the matching grant of
50:50. Why can't you make it completely 100 per cent Centrally-sponsored
scheme for the tribal hostels?

SHRI P.R. KYNDIAH: The Ministry of Social Justice is also having
schemes like that, but we are doing it on 50:50 basis as of now. But, we
will take it up soon.

SHRI VAYALAR RAVI: How many hostels constructed. ..(/nterruptions)..
MR. CHAIRMAN: Take your seat. Next question.
*113. [The questioner (Shri S.M. Laljan Basha} was absent. For answer
vide page 35.]
Heritage structures of Delhi

*114. SHRI B.J. PANDA: Will the Minister of CULTURE be pleased to
state:

(a) whether it is a fact that 21 heritage structures have been listed in
Grade-l list in Delhi which require proper preservation;

(b} if so, the details thereof; and
(c) the guidelines to judge a monument as a heritage structure?
THE MINISTER OF CULTURE (SHRI S. JAIPAL REDDY): (a) to (c)A
Statement is laid on the table of the House.
Statement

(a) No, Sir. Archaeolcgical Survey of India has not included any heritage
structure of Delhi in "Grade-I" list for proper preservation.

(b) Question does not arise.

(c) Government has not issued any guidelines to define "heritage
structure”. However, "Ancient monument" has been defined as—

"ancient monument” means any structure, erection or monument, or
any tumulus or place of interment, or any cave, rock sculpture, inscription
or monolith, which is of historical, archaeological or artistic interest and
which has been in existence for not less than one hundred years and
includes—
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